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GOVERNMENT OF NAT1op CABINES ENTIAL
Al, ST M
GENERAL ADMINISTCAPIT AL TER = NET MATTER

TO
(CO-0 N DEpa. DELH]
DELHI SECRETA VA TION BRANCH) | MENT

A

RIAT, LP, ESTATE NEW DELy
INET MEETING No.1 |
CIRCULATED ITEM
/’—_——*_

CABINET DECISION No

. 3174 DATED 20.02.2025
subject: Implementation of Ayushman Bharat Health se

h
of National Capital Territory of Delhj, emes in Government

pecision: The Council of Ministers considered and approved the proposal for the
implementation of following Ayushman Bharat Health Schemes in Delhi:-
i) Health and Wellness Centres (HWCs)/Ayushman Arogya Mandirs (AAMs)
i) Pradhan Mantri Jan Arogya Yojana (PM-JAY) with additional Rs.5.00 Lakh
cover per family to be funded by Govt. of NCT of Delhi.
iii) PM Ayushman Bharat Infrastructure Mission Scheme (PM-ABHIM)
iv) Ayushman Bharat Digital Mission (ABDM)

The Council of Ministers further directed that the schemes should be
implemented at the earliest possible.

-Sd/-

{(Dharmendra)
Secretary to the Cabinet

: _ e
No.F.53/724 /GAD/CN/2025/dsgadiii/4l2-4 21 Dated: 21.02.2025

Pr. Secretary to Lt. Governor, Raj Niwa§ ¢ Delh;ﬁat New Delhi.

Secretary to Minister (PWD), GOVt Ofy NCToof Delhi.

Secretary to Minister (Homel, OOV 8 "0 o o peini.

Secretary to Minister (Industries); Govt. '+ of NCT of Delhi.

Secretary to Minister (Social ‘gelfz:))' f’;‘;v{ of NCT of Delhi

: ' inister (Law & Just®=h " Delhi
zgzmmryy ttz 1I\\A/I;rrlnlizmr ﬁl'lealth & Family Welfare), GNCT of Delhi
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(Navin Kumar Choudhary)
Addl. Chief Secretary (GAD)
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